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DHFL GENERAL INSURANCE LIMITED 
 

STANDARD FIRE & SPECIAL PERILS POLICY (Commercial) 
 

(MATERIAL DAMAGE) 
 

‘ADD ON’ COVER’ 

 
 

Architects, Surveyors and Consulting Engineers Fees (in excess of 3% of the claim amount)  
(UIN NO: IRDAN155A0040V01201718) 
 
“It is hereby declared and understood that the expenses incurred towards Architects, Surveyors and 
Consulting Engineers fees for plans, specification tenders, quantities and services in connection with the 
superintendence of the reinstatement for the Building, Machinery, Accessories and equipment insured 
under this policy up to 7.5% of the adjusted loss is covered, but it is understood that this does not include 
any cost in connection with the preparation of the Insured’s claim or estimate of loss in the event of 
damage by insured perils”. 
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